GOVERNMENTMOFNCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (SAKET)
M1.B RAOD SAKET NEW DELHI-110068.

pate: 2.1 1 2025

F.No./SDM/Saket/ZOZE/
e of Hon’ble NGT Order_Dated

bh Sejwal V/s Govt. of NCT of

Joint Inspection report in complianc
21.02.2023 in OA No. 902/2022 Saura

Delhi.

01. SDM (Saket) and official of DPCC visited the site on 27.07.2023.

plainant sh. Saurabh Sejwa

| was also contacted at his Resident F-214 Lado Sarai New

02. Com

Delhi-110030. He was present during the site visit.

e was a park on DDA Land, Information boards of

03. During the Visit it was observed that ther
hat encroachment and garbage dumping is

DDA were also found wherein it was mentioned t

illegal on DDA Land.
04. It was also observed in the joint visit that some people have occupied DDA Land and built

observed.

gis). Some COWS and buffaloes were also
nd during the

their temporary Houses (Jhug

05. Garbage dumping and parking of vehicles were also observed on the DDA la

visit.

06. The back portion of the house of complainant Sh. Saurabh Sejwal opens in to the DDA land/

park. Boundary wall of the park was also found broken on the back side of complainant

House No. F-214 Lado Sarai New Delhi-30.
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